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Dernund for lninhnuJn wage to plan-
• tation workers

4771. SHRI S_\MAR MUKHERJEE:
Will the Minister of PARLIAMENTARY
AFFAIRS .c\"'D LABOUR be pleased to
state:

(a) whether Covernmcnt arc aware that
th- wage structure from State to State and
l''<tcltl~ to estate in plantations is different ;
::Hlt!

(hi if so. whether Government ale
conside-ring the demand of the workers for
a common minimum wage all over India?

THE l,n~ISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR (SHRI
RAVINDRA VARMA): (a) and (b). The
State G')Y·,rnments are the "appropriate
Ccver nmcnr" uncicr the Minimum Wages
Act in respect of plantations ; in view of this
and in view of the fact that plantations
cover Tea, Coffee, Rubber, etc., and as
minimum rates of wages are fixed or revised
at different times in different states, the
minimum rates of wages are bound to be
different. There is a well developed system
for fixing wages in the Plantation Industry
in each area through collective bargaining;
it is, therefore, felt that the advisability of
standardising wages in the plantation
industry is yet to be established.

Utilization of manufacturing capacity
of Gavernrnent Medical Store s Depot-

Madras,

+772. SHRI A. MURUGESAN: Will
the M inister of HEALTH AND FAMIL Y
'VELFARE be pleased to state:

(a) wl,.~ther Governmcnt Medical Sto-
res Depot, Madras has got the requisite
facilities to manufacture glucose, saline,
etc.;

(b) if so, whether these facilities ar e
beinz Iullv utilincd ; and

(c) t:-- .-, concrr-;c steps proposed to be
taken to make full utilisation of capacity?

THE \HN!STEROF STATEINTHE
MINISTP-Y OF HEAL TE AND FA-
MILY W!~LFARE(SHRI JAGDA~BI
PRASAD YADAV): (a) No.

(b) and (el. Does not arise.
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Elrtension given to the Director of All
India' IDtititute of Medical Sciences.

4773. SHRI DURGA CHAND: Will
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether the Director of All India
Institute of Melical Sciences was given
extension; and

(b) if so, when he WIS ii;iven extension
for what period and for what reasons ?

THE MINISTER OF STATE Ii'< THE
MINISTRY OF HEALTH A~D FA-
MILY WELFARE (SHRI JAGDAMBI
PRASAD YADAV): (a) and (bj. The ap-
pointment of the present Director was
renewed for a further period of five years
with effect from 27-8-1974. The All India
Institute of Medical Sciences had, while
considering the case of the present Director
for appointment to this post for the first
time in 1969 clearly laid-down that this
tenure would be renewable for the second
term. On completion of the first term, the
matter was placed before the Institute,
who decided to give second term to the
present Director, because the Institute
Body deeply appreciated his services and
the period of renewal was well within his
age of superannuation of sixty years.

Setting up of a Telecommunication
equipment factory in Madhya Pradesh

4774. SHRI SUKHEl'<DRA SINGH:
Will the Minister ofCOMMU:\"ICATIONS
be pleased to state:

(a) whether the Madhya Pradesh
Guvernment have forwarded any proposal
to the Central Government for setting up a
telecommunication equipment factory in
Madhya Pradesh during the Five Year
Plan period;

(D) if so, the details thereof; and

(c) the decision the Central CovrrT'"wnt
have taken thereon -~

THE Ml;'HSTER OF STATE IN THE
MINISTRYOF COMMCNTCATIONS
(SHRI NARH.\RT PRASAD SCKHDEO
SAI): (a) Yes, Sir.

(b) The Madhva Pradesh Governmc:n t
have' offered land free of cost and other
Infrastrucrural Iacilitics for the tactory,

(c) The matter .is under coasicler.atio~
and a decision is likelv to be taken 111 the
near future.




